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needed are coming forward to be
trained and such of them as are being
trained are not just enough te serve
the needs of the hospitals in our
country. Therefore, 1 would like to
suggest, as has happened in Madras
State, the acceptance by the Govern-
ment of the scheme of receruiting
male nurses, giving them training
and thus increasing the total number
of nurses available.

Secondly, in regard to women
nurses also, their conditions of work
need quite a Jot of improvement,
more sj-ecially in regard to security
to be provided for them. We have
been having reports of how some of
the nurses have come to be treated
rather badly while in the hospitals
and also in their hostels and as they
were going between the hospitals
and the nursing homes also. So,
some improvement has got to be made
in order to assure them sufficient
Security.

12.23 hrs.

[Mr. DepPutTy SPEAKER in the
Chair].

Thirdly,  till now, these nurses have
been coming from only one or two
States or rather these young ‘vomen
hailing from one or two States only
have been offering themselves to be
trained as nurses and, afterwards, to
be employed. Some special steps
have to be taken by the Government
to see that facilities are provided for
men as well as women to be encou-
raged to offer themselves for being
trained as nurses and lor being em-
ployed as nurses also.

Lastly, some special steps will have
to be taken to encourage the tribal
people, tribal women specially, to
come forward and offer themselves to
be trained as nurses.

I hope, the hon. Minister will try
to take steps in the direction sugges-
ted by me.

-

—
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Rule 3%7

SHRI B. SHANKARANAND: I tpke
note of the suggestions.

MR. DEPUTY-SPEAKER: The
question is:

“That in pursuance of clause (o)
- of sub-section (1) of Section 3 of
the Indian Nursing Council Act,
1947, the memberg of this House do
proceed to elect, in such manner as
the Speaker may direct, two mem-
bers from among themselves to
Serve ag members of the Indian
Nursing Council.”

The motion was adopted.
ey

12.25 hrs.
MATTERS UNDER RULE 377

(1) STEPS TO PROTECT ANANDPUR
SUB-DIVISION IN ORISSA FROM
RECURRING FLOODS

*SHRI HARIHAR SOREN (Keon-
jhar): I would like to draw the atten-
lion of the hon. Minister of Agricul-
ture regarding the extensive damage
of crops in 30,000 acres of land in
Anandpur sub-division of my consti-
tuency due to the recurring floods of
river Baitarani. This area is very
much prone to floods and almost
every year there will be a loss of
not only crops but cattle wealth as
well.  This loss will run into several
lakhs of rupees. In addition, hund-
reds of lives are lost every year
due to these floods.

It is predominantly, a backward
area where the people are much be-
low the poverty line. They are cons-
tantly demanding the construction of
a barrage on river Baitarani at
Anandpur, so that the recurring
floods can be averted. It is a vital
issue as it concerns the living of
millions of people.

In view of this, I urge upon the
Government to sanction required
funds for constructing a barrage at

*The original gpeech wag delivered in Oriya,
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Anandpur, so that the entire area
can once for all be protected from the
recurring fleods.
(ii) NEED FOR TIMELY SUPPLY OF
BODKS ANp STATIONERY TO SCHOOL
CHILDREN

sft Ty WiAwR sreNt  (H=9R)
WYl AR, Aa @I © FTW  FrAX
Paar ST @ P& - WL HE-
I & Pre SRy & wgr, afew
WAHII B ag= NTRE
W FHATAE T = v Panfar §

TH R TS ST U FwA, TEA,

€ G g | T FOTWH T A AT

|
wgHERt i & fawiw gt 1wy 3
f& afax faor ey v 99 7 ag=rQ
@i oY sqfay g ™ g W 9 e
T & ATESB TaW HL TGI JT I

IR T wH G WE | 25 99 =7
#Ft PPy &@ 60 98 o faw @1
& 1 gT Swg Towr-fawar g a|e

JULY 31,

1980 Jule 377 2452

>

S g fe v w9 Paw
@i P &8 oddft aer qar T3t

B A § AT, WUW B H AT
ft

Y
s Y Pewdaiang T

w7 g P& o8 sgagsf soed 9% U
F@IT AT 1 &AL AR

TIT & | W, SWEATHAT AGT € (9
X FHUL § | WK qrad IT I
TEWIPEHR s 9T g, W §gara
T g e g @t W Hmbqal st u%-
2T HT AT G o9 & WA
TETE %R aTd @il & gl g% &
Ug U7 TgT @€ TiH W & WE !
¥ & ©T Y EEIET FE &1 WO

T T

(1 THREATS TO WEAKER SECTIONS
AND S.C. aNp S.T.: PEOPLE TO
JOIN AGITATION AROUT BAGHPAT
INCIDENT,

SHRI RAJESH PILOT (Bharatpur):
I have to bring to Governmeont's
notice—

(1) that a group of political
vorted nterests have threatened
terrible consequences if the weaker
sections, Scheduled Castes and Tri-
bas of Kirthal, P.S. Chaprols
District. Meerut did not join any
agitation about Baghpat incident:

(11) that the poor resident, of the
villages have already been stopped
from taking their cattle to water
ponds, getting rations irom the
village ect ;

(111) that a fine of Rs. 25.00 and
Rs. 10.00 each has been extracted
from those who procured rations
from the nearby villages;

(iv) thag as such, this community
of about 250 people of weaker sc.-
tiong is living in terror, a state of
seige and stravation and is being
compelled to participate in a poli-
tical agitation against the Govern-
ment at. gun point,



